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To, 

The Registry 

National Green Tribunal (CZ) 

B-35, Arera Hills, Bhopal,  
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Sub.: Filing of Action Taken Report on behalf of Respondent No. 1 & 5- 

Secretary, Department of Mines and Geology, Rajasthan & District Magistrate, 

Alwar 

In Re: News Item Titled “Unbridled Illegal Mining Next To Officers: Video: 

Overloaded Dumpers In Front Of Police” Appearing In Dainik Bhaskar Dated 

08.09.2023 O.A. No. 128 of 2023 (Central Zone Bench) 

 

In the abovementioned matter, I am the counsel on behalf of Respondent No. 1 & 5. 

Vide order dated 25.09.2023 & 09.10.2023 of this Hon’ble Tribunal, Respondent No. 

1 and 5 were directed to file their Reply/ Report.  

In compliance thereof, Respondent No. 1 & 5 are filing the present Action Taken 

Report, which has been enclosed as under. The matter is next listed on 21.11.2023. It 

is requested that the same may kindly be taken on record. 

 

PRACHI MISHRA 

ADVOCATE FOR RESPONDENT NO. 1 & 5 

 

Encls.: 1. Action Taken Report on behalf of Respondent No. 1 & 5 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

CENTRAL ZONE BENCH, BHOPAL 

O.A. NO. 564 OF 2023 (PB) 

O.A. NO. 128 OF 2023 (CZ) 

IN THE MATTER OF: 

IN RE: NEWS ITEM TITLED “UNBRIDLED ILLEGAL MINING NEXT TO 

OFFICERS: VIDEO: OVERLOADED DUMPERS IN FRONT OF POLICE” 

APPEARING IN DAINIK BHASKAR DATED 08.09.2023 

ACTION TAKEN REPORT ON BEHALF OF RESPONDENT NO. 1 & 5: 

SECRETARY, DEPARTMENT OF MINES & GEOLOGY, RAJASTHAN 

AND DISTRICT MAGISTRATE, ALWAR 

MOST RESPECTFULLY SHOWETH: 

1. The present Action Taken Report is being filed on behalf of the Secretary, Department 

of Mines and Geology, Rajasthan, i.e., Respondent No. 1 and District Magistrate, 

District Alwar, i.e., Respondent No. 5 herein, in compliance of order dated 25.09.2023 

& 09.10.2023 of the Hon’ble National Green Tribunal, Principal Bench and thereafter 

Central Zone Bench (hereinafter referred to as ‘Ld. Tribunal’). The Application under 

consideration is registered on the basis of the news article published in Dainik Bhaskar 

dated 08.09.2023 titled “Unbridled illegal mining next to officers”. The news article 

alleges that there is large scale illegal mining being conducted in the Jatiana Hill 

(hereinafter referred to as ‘the Hill’) of the Aravalli Range using heavy machines. 

2. The news article further alleges that the administration is in collusion with the 

perpetrators of illegal mining and whereas illegal mining was previously being done in 

the night time, now even during the day time illegal mining is being done openly. 

3. The Ld. Tribunal vide order dated 25.09.2023 was pleased to issue notice to Respondents. 

4. On 09.10.2023 the Ld. Tribunal was pleased to give opportunity and directed 

Respondent Nos. 1 to 5 to file a Reply/ Report. The present Action Taken Report by 

Respondent Nos. 1 & 5 is an attempt to bring it to kind notice of this Ld. Tribunal the 

steps that are continuously being taken by the Answering Respondents towards 

prevention and ceasing of illegal mining of the Hill in the Aravalli Range. 

FACTUAL SUBMISSIONS 

5. The News Article dated 08.09.2023 in Dainik Bhaskar, which is the basis of registration 

of the present Application, is inherently incorrect on two accounts-  
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i. The Hill in question is surrounded on all sides by permanent settlement of 

residents of the Jathiana Village. A bare perusal of the aerial view of the Hill 

shows that there is no road or path leading up to the Hill, and the only route to 

approach the Hill is direct approach from the permanent settlements of the 

residents of Jathiana Village. Therefore, it is not possible for huge machines 

such as JCBs or Dumpers to approach the Hill, conduct illegal mining, transfer 

the illegally mined rock to a truck, and then to recede from the Hill. The pathway 

leading to the residents’ houses around the hill are only broad enough to give 

way to tractors, if at all. True Copy of the map of Jathiana Hill obtained from 

Google Earth is annexed herewith and marked as Annexure R-A. It may be 

noted that the illegal pathways leading to the Hill, that people have routed out 

of their own homes are indicated in red in Annexure R-A. 

ii. The illegal mining on the Hill is being conducted by local residents of Jathiana 

Village that are permanently settled around the foot of the Hill. The Department 

of Mines and Geology, in collaboration with District Magistrate Alwar and 

Police Department, Alwar have been prompt in action to curb the menace of 

illegal mining, the details of which are given hereinbelow. It is humbly 

submitted that the factual position as alleged in the Video attached to the Dainik 

Bhaskar News Article is incorrect as the Dumper/Truck shown in the Video is 

not from Jathiana Hill. 

 

ACTION TAKEN BY THE STATE INSTRUMENTALITIES 

6. In the case titled Sanjay Kumar Garg vs State of Rajasthan & Ors.1 of the Hon’ble High 

Court of Rajasthan at Jaipur, the Court was pleased to direct each District Collector to 

form a Special Investigating Team (SIT) to conduct raids at each and every site where 

Bajri is being illegally mined so as to curb the black marketing of Bajri. In compliance 

thereof, the Chief Secretary, Government of Rajasthan on 10.05.2018 issued directions 

to all District Collectors, Director General of Police and Department of Mines and 

Geology to constitute Special Investigating Teams to take necessary steps to ensure 

compliance with the Hon’ble High Court’s orders. True Copy of the Government of 

Rajasthan letter dated 10.05.2018 to District Collectors of State is annexed herewith 

and marked as Annexure R-B. 

 
1 DB Civil Writ Petition No. 9458/2018 
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7. In compliance of the letter dated 10.05.2018 of the Chief Secretary, Government of 

Rajasthan, the District Magistrate Alwar constituted a Special Investigation Team vide 

office order dated 16.07.2018 which included the following members-  

(i) Sub-Divisional Officer      …Chairman 

(ii) Deputy Superintendent of Police     …Member 

(iii) Tehsildar        …Member 

(iv) Officer appointed by Deputy Conservator of Forest, Alwar  …Member 

(v) Officer appointed by Water Resource Division, Alwar  …Member 

(vi) Officer appointed by Regional Transport Officer, Alwar  …Member 

(vii) Officer appointed by Mining Engineer, Alwar   …Member 

Thereby, the Sub-Divisional Officer was to ensure effective action by the constituted 

team and visit the sites in a planned manner so as to regularly report to the District 

Magistrate about the weekly progress. True Copy of the office order dated 16.07.2018 

issued by the Office of District Magistrate, Alwar is annexed herewith and marked as 

Annexure R-C. 

8. At this juncture, it is pertinent to note that the State of Rajasthan was also compliant to 

the directions given in Writ Petition (Civil) No. 467/2014 by the Hon’ble High Court 

of Rajasthan at Jaipur, and vide letter dated 25.09.2019 of the Chief Secretary, 

Government of Rajasthan addressed to District Collectors of Bharatpur and Alwar, 

directed the already constituted SIT to take effective steps to curb illegal mining of 

masonry stone as well as bajri in the Districts of Bharatpur and Alwar. True Copy of 

the letter dated 25.09.2019 issued by the Chief Secretary, Government of Rajasthan to 

District Collectors of Bharatpur and Alwar is annexed herewith and marked as 

Annexure R-D. 

9. Moreover, Jathiana Hill falls within the jurisdiction of two police stations in the vicinity, 

namely- Police Station Sadar, Alwar which is located at a distance of about 5-6 

kilometers from the Hill, and Vijay Mandir Police Station which is located at a distance 

of about 4-5 kilometers from the Hill. The police department in collaboration with the 

Department of Mines and Geology have been successful in registering as many as 20 

FIRs since the year 2020 to present, all pertaining to illegal mining being done on the 

Jathiana Hill. True Copy of 20 FIRs registered since 2020 to present pertaining to illegal 

mining being done on the Jathiana Hill is annexed herewith and marked as Annexure 

R-E. 
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It is pertinent to note that in the FIR No. 39/2023 dated 31.10.2023, Point 12 details the 

First Information Contents which categorically states that upon information received 

from the police Department, Mining Department sent Border Home Guards to the 

location along with the Police Officers, and when the JCB and Tractor loading illegally 

mined rock were approached, women from the surrounding houses came out and 

blocked the government vehicle not allowing them to move forward. This incident is 

suggestive of the submission made hereinabove regarding the illegal mining being done 

by the local residents of the Jathiana Village who have paved illegal pathways leading 

up to the Hill out of their own houses and interfere with the adjudication of the public 

servants.  

10. The Department of Mines and Geology has also issued 14 Challans since 2020 to 2023, 

against the Vehicles which were involved in illegal mining of masonry stone, chinnai 

stone, and khanij stone and the penalty amount has been recovered. True Copy of 14 

Challans issued by Department of Mines and Geology since 2020 to 2023 are annexed 

herewith and marked as Annexure R-F. 

11. Vide letter dated 14.07.2021 sent by the Office of District Magistrate, Alwar prior work 

done by the Department of Mines and Geology was acknowledged and also provides 

for an awareness campaign that is already being run by the State Instrumentalities 

against illegal mining in Non-Forest Area and Aravalli Range. True Copy of the letter 

dated 14.07.2021 sent by the Office of District Magistrate regarding follow up on SIT 

is annexed herewith and marked as Annexure R-G. 

12. The Office of District Collector, Alwar vide order dated 13.05.2022 constituted a 

Special Task Force for the very purpose of regular checks to be conducted to prevent 

illegal mining in collaboration with Departments- Mines, Revenue, Forest, Police and 

Transport, under the Chairmanship of District Collector, Alwar. True Copy of the order 

dated 13.05.2022 issued by the office of District Collector, Alwar to constitute a Special 

Task Force is annexed herewith and marked as Annexure R-H. True Copy of Site 

Check Report conducted by the Department of Mines and Geology dated 05.10.2023, 

08.10.2023 and 11.10.2023 is annexed herewith and marked as Annexure R-I. 

13. In as much as strict action taken by the Department of Mines and Geology is concerned, 

a Mining Engineer of the Department also wrote to the Police personnel vide letter 

dated 26.09.2023 and letter dated 10.10.2023, regarding an FIR registered on 

13.09.2023 against 13 persons collectively requesting to arrest the concerned people 

and also to give the status of all such FIRs registered with respect to the Jathiana Hill. 
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Thereafter, the Police Department vide letter dated 03.10.2023, responded to the above 

letter, and sent a comprehensive chart showing the status of all such FIRs and gave 

details regarding the arrests made. True Copy of letter dated 26.09.2023 and 10.10.2023 

of the Department of Mines and Geology and reply of the Police Department dated 

03.10.2023 is annexed herewith and marked as Annexure R-J (Colly).  

14. It may be appreciated that all the vehicles which have been found to be transporting 

bajri and other stone which have been illegally mined from the Hill, have also been 

compounded and their details are being annexed herewith and marked as Annexure R-

K (Colly). 

15. In order to stop these vehicles from illegally mining the Hill and transport the illegally 

mined stone, the Department of Mines and Geology have on 05.10.2023 obstructed the 

illegally made pathway leading to the Hill and have dug up a deep trench to block these 

vehicles from approaching the Hill.  

16. In view of the factual submissions made hereinabove and details of the Action Taken, 

it is humbly submitted that the State of Rajasthan is actively working on curbing and 

permanently stopping illegal mining of the Jathiana Hill. Moreover, the Answering 

Respondent No. 1 & 5 most respectfully reserve their right to file an Additional 

Reply/Report, as and when directed by this Ld. Tribunal. 

 

 

RESPONDENT NO. 1 & 5 

THROUGH 

Place: New Delhi   

Date: 20.11.2023  

Mr. Rajendra Singh, 

Mining Engineer, Department of Mines & Geology,  

Alwar, Rajasthan 

Additional OIC for Respondent No. 1 & 5 
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N.C.R.B/एन.सी.आर.बी
I.I.F.-I /एकᳱकृत जाँच फामᭅ-I

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

2023िवजय मि᭠दर 

0039

अलवर

FIR No.
(ᮧ.सू.ᳯर.सं):

1. District 
(िजला):

P.S.
(थाना):

Year
(वषᭅ):

भा दं सं 1860 3321

 Acts  
 (अिधिनयम)

Sections 
 (धाराएँ)

S.No.
(ᮓ.सं.)

भा दं सं 1860 3532

भा दं सं 1860 3793

खान एवं खिनज (िवकास का िविनयमन) अिधिनयम 1957 44

खान एवं खिनज (िवकास का िविनयमन) अिधिनयम 1957 215

राज �᭭थान अᮧधान खिनज ᳯरयायत िनयमावली, 2017 546

राज �᭭थान अᮧधान खिनज ᳯरयायत िनयमावली, 2017 607

12:30 बजे

31/10/2023

12:30 बजे

31/10/2023

Time To
 (समय तक):

Time From
(समय से):

Time Period
(समय अविध):

Date To
(ᳰदनांक तक):

Date From
(ᳰदनांक से):Day(ᳰदन):

Occurrence of offence (अपराध कᳱ घटना):3.

1.

पहर 5

मंगलवार

(a)

16:46 बजे31/10/2023 Time
 (समय):

Date
(ᳰदनांक):

Information received at P.S.
(थाना जहाँ सूचना ᮧा᳙ ᱟई):

31/10/2023 16:46:00 बजे019 Date & Time
(ᳰदनांक एवं समय) 

General Diary Reference 
(रोजनामचा संदभᭅ) :

(c)

5.
Beat No.
(बीट सं.) :

Direction and distance from P.S.
(थाने से ᳰदशा और दूरी): दिᭃण - पूवᭅ,  5  ᳰकमी NOT APPLICABLE(a)1.

(b)Address(पता): JATIYANA

Place of Occurrence (घटना᭭थल): 
Type of Information (सूचना का ᮧकार):4. िलिखत

Entry No.
(ᮧिवि᳥ सं.):

(b)

(ᮧथम सूचना ᳯरपोटᭅ )
(धारा 154 द᭛ड ᮧᳰᮓया संिहता के तहत)

Date and Time of FIR 
(एफआईआर कᳱ ितिथ/समय): 31/10/2023 17:16 बजे

2.

1
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N.C.R.B/एन.सी.आर.बी
I.I.F.-I /एकᳱकृत जाँच फामᭅ-I

(c In case, outside the limit of this Police Station, then
(यᳰद थाना सीमा के बाहर हᱹ तो)

District(State)
(िजला (रा᭔य) ):

Name of P.S
(थाना का नाम):

6. Complainant / Informant (िशकायतकताᭅ / सूचनाकताᭅ):
Name(नाम):(a) DINESH KUMAR

(c) Date/Year of Birth 
(ज᭠म ितिथ/ वषᭅ): (d)Nationality(रा᳦ीयता): भारत1990

(e) UID No(यूआईडी सं.):
(f) Passport No. (पासपोटᭅ सं.):

Date of Issue 
(जारी करने कᳱ ितिथ):

Place of Issue
(जारी करने का ᭭थान):

Father's/Mother's/Husband's Name (िपता / माता / पित का नाम):(b)

S.No.  Id Type Id Number

(g) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,PAN) (पहचान िववरण( राशन काडᭅ,
मतदाता पहचान पᮢ,पारपᮢ,आधार काडᭅ सं,ᮟाइᳲवग लाइसᱶस,पैन)):

(h) Occupation (᳞वसाय):
Address(पता):(i)

1 HALL SARVEYAR ALWAR, अलवर, राज᭭थान, भारत

S.No. (ᮓ.
सं.)

Address Type
 (पता का ᮧकार)

Address 
(पता)

वतᭅमान पता
HALL SARVEYAR ALWAR, अलवर, राज᭭थान, भारत2 ᭭थायी पता

(j) Phone number
(दूरभाष न.): Mobile (मोबाइल न.): 91-6378151960

7. Details of known/suspected/unknown accused with full particulars
(᭄ात/संᳰद᭏ध/अ᭄ात अिभयुᲦ का पुरे िववरण सिहत वणᭅन):

SAHBDEEN िपता:SARUPA1 1. JATIYANA,िवजय मि᭠दर ,अलवर,
राज᭭थान,भारत

HANNI िपता:SARUPA2 1. JATIYANA,िवजय मि᭠दर ,अलवर,
राज᭭थान,भारत

HAKKU िपता:HANNI3 1. JATIYANA,िवजय मि᭠दर ,अलवर,
राज᭭थान,भारत

अ᭄ात1  4

S.No.
(ᮓ.सं.)

Name 
(नाम)

Alias
(उपनाम)

Relative's Name
(ᳯर᭫तेदार का नाम)

Address
(पता)

Accused More Than(अ᭄ात आरोपी एक से अिधक हो तो सं᭎या): 7

2
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I.I.F.-I /एकᳱकृत जाँच फामᭅ-I

10. Total value of property stolen(In Rs/-)
(चोरी ᱟई संपिᱫ का कुल मू᭨य(ᱧ मᱶ) ):

11. Inquest Report / U.D. case No., if any (मृ᭜यु समीᭃा ᳯरपोटᭅ / यू.डी.ᮧकरण न., यᳰद कोई हो):

सेवामᱶ, ᮰ीमान थानािधकारी महोदय पुिलस थाना िवजय मि᭠दर िजला अलवर िवषयः-एफआईआर दजᭅ कराने बाबत 
महोदय, उपरोᲦ िवषया᭠तगᭅत िनवेदन है ᳰक आज ᳰदनांक 31.10.2023 को ᮰ीमान खिन अिभय᭠ता अलवर के 
िनदᱷशानुसार पुिलस क᭠ᮝोल ᱧम से जᳯटयाना कᳱ पहाडी मᱶ अवैध खनन कᳱ ᮧा᳙ सूचना पर कायᭅवाही हेतु ᮰ी ᳰदनेश कुमार 
हाल सवᱷयर व ᮰ी भोपालच᭠द खिन कायᭅदेशक 2 मय बोडᭅर होमगाडᭅ जा᭣ता के समय 12.30 पी.एम. पर राजकᳱय वाहन से 
जᳯटयाना गाँव से पहाडी कᳱ तरफ जाते समय एक जगह पर दो ᮝे᭍टर ᮝोली व एक जेसीबी मशीन अवैध खनन कर प᭜थर 
भरते ᳰदखे। िजनकᳱ तरफ तेजी से पᱟचने के दौरान एक घर से कुछ मिहलाये सरकारी वाहन के सामने भागकर खडी हो गयी 
एवम् वाहन को आगे नही जाने ᳰदया। इसी दौरान कुछ लडके व आस-पास के घरो से 6-7 मिहलाये एकिᮢत हो गयी एवम् 
काफᳱ समझाईस के बाद भी इ᭠होने सरकारी वाहन को नही जाने ᳰदया इस घटना का वीिडयो बनाया गया। इसी दौरान 
मौके से दोनो ᮝे᭍टर ᮝोिलयो व जेसीबी मशीन को पहाडी के पास से गुजरने वाले कᲬे रा᭭तो से भगा ᳰदया। इसके उपरा᭠त 
उᲦ घटना के स᭥बंध मᱶ पुिलस थाना िवजय मि᭠दर को सूचना दी गई िजस पर ᮰ी दयाराम चौधरी हैड कािन0 मय पुिलस 
जा᭣ता मौके पर आने के बाद पहाड के आस-पास घरो मᱶ ᮝे᭍टर ᮝोली व जेसीबी मशीन को तलाश ᳰकया पर᭠तु उपरोᲦ तीनो 
वाहन नही िमले। मौके पर पहाडी मᱶ दो जगह लगभग 6-6 टन खिनज चेजा प᭜थर जो ᳰक दोनो ᮝे᭍टरो कᳱ ᮝोिलयो मᱶ भरा 
ᱟआ था मौके पर िबखरा ᱟआ पाया गया। एवम् जेसीबी मशीन ᳇ारा इन दोनो ᮝे᭍टर व ᮝोिलयो मᱶ प᭜थर भरने के ताजा 
िनशान पाये गये िजन पर िनयमानुसार िवभागीय जुमाᭅना रािश ᮧ᭜येक ᮝे᭍टर ᮝोली से 27,640 ᱧपये एवम् जेसीबी मशीन 
से मय क᭥पाउ᭛ड रािशत 1,20,000 ᱧपये वसुलने यो᭏य है। घटना ᭭थल कᳱ पहचान जहाँ से मिहलाये व पुᱧष िनकलकर 
आये थे एवम् जहाँ पर मिहलाओ ने राजकᳱय वाहन को रोका था उन घरो कᳱ पहचान करने पर ये घर साहबदीन पुᮢ सᱧपा, 
हनी पुᮢ सᱧपा व ह᭍कु पुᮢ हनी िनवासी जᳯटयाना अलवर पाया गया। इस ᭃेᮢ मᱶ िवभाग ᳇ारा कोई खनन पᲵा खिनज 
चेजा प᭜थर हेतु ᭭वीकृत नही होने से उᲦ दोनो ᮝे᭍टर ᮝोली व जेसीबी के चालक व मािलको तथा मौके पर सरकारी वाहन 
के आगे आने वाली मिहलाओ व अ᭠य के ᳇ारा राजकायᭅ मᱶ बाधा उᱫपन कर अवैध खनन मᱶ सिल᳙ वाहनो को मौके से भगाने 
मᱶ सहायता करने का कायᭅ ᳰकया गया है। िजससे कᳱ उपरोᲦ वᳶणत वाहन चालको व मािलक एवम् राजकायᭅ मᱶ बाधा 
उᱫपन करने वाली मिहलाओ के िवᱧध एमएमडीआर ए᭍ट 1957 कᳱ धारा 4/21 एवम् आरएमएमसीआर 2017 के िनयम 
54/60 व खिनज चोरी िछपे अवैध खनन कर िनगᭅमन करने से 379 आईपीसी व राजकायᭅ मᱶ बाधा कᳱ धाराओ के तहत 
मुकदमा दजᭅ कर कठोर से कठोर कानूनी कायᭅवाही कराने का ᮰म करे। एवम् िवभागीय जुमाᭅना रािश वसुल करवाने का ᮰म 
करे। ताᳰक भिव᭬य मᱶ ऐसी घटनाओ कᳱ पुणाᭅवतᱮ ना हो। सं᭨गनः- घटना का वीिडयो ᮧाथᱮ ᳰदनेश कुमार हाल सवᱷयर व ᮰ी 
भोपालच᭠द खिन कायᭅदेशक 2 िजला अलवर (राज0)  ᳰदनांक 31.10.2023******कायᭅवाही पुिलस*******उपरोᲦ 
टाईपशुदा िलिखत ᳯरपोटᭅ ᮰ी ᳰदनेश कुमार हाल सवᱷयर व ᮰ी भोपाल मीणा खिन0 कायᭅदेशक 2 िजला अलवर ने उपि᭭थत 
थाना होकर पेश कᳱ िजसकᳱ नकल क᭥᭡यूटर मᱶ अᭃर से अᭃर कᳱ गई मजमुन ᳯरपोटᭅ से मामला अपराध धारा 4/21 
MMDR व 54/60 MMCR 2017 व 332,353 व 379 आईपीसी के वकु मᱶ आना पाया जाने पर कायमी मुकदमा दजᭅ कर 
त᭢तीश ᮰ी िनहाल᳾सह सउिन के िज᭥मे कᳱ गई। सीसीटीएनएस पर एफआईआर न0 पृथक से जिनत होगे। एफआईआर 
ᮧितया िनयमानुसार जारी कᳱ जाकर एक ᮧित पᳯरवादी को िनशु᭨क दी जावेगी। 

12. First Information contents (Attach separate sheet, if necessary)
 (ᮧथम सूचना त᭝य(यᳰद आव᭫यक हो , तो अलग पृ᳧ न᭜थी करे)):

S.No. 
(ᮓ.सं.)

UIDB Number 
(यू.आई.डी.बी. सं᭎या)

9. Particulars of properties of interest (Attach separate sheet, if necessary)
(स᭥बि᭠धत स᭥पिᱫ का िववरण( यᳰद आव᭫यक हो, तो अलग पृ᳥ न᭜थी करᱶ)):
S.No.
 (ᮓ.सं.)

Property Category 
(स᭥पिᱫ ᮰ेणी)

Property Type (स᭥पिᱫ 
के ᮧकार)

Description
 (िववरण)

Value(In Rs/-)
(मू᭨य(ᱧ मᱶ))

8. Reasons for delay in reporting by the complainant/informant
(िशकायतकताᭅ / सूचनाकताᭅ ᳇ारा ᳯरपोटᭅ देरी से दजᭅ कराने के कारण):

3
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. ~N: oo-13990342 IJIUllllUIIIU~IJ 
o: MINING ENG,,MINE 

• 1\LWAR 
~---__ P_:a:.:ym=cn~I :.Da=l=e:_::2:..:.:1/...:..1.:_0/_20_2_0 _1 s_:_s4_:s_2_ 

·• vAR 

21/10/2020-To..J 1110,20~0 

'SN; r --. --- -- - _ ~~::::::::::::::::------
-------=== 

" . 
Purp ~ -- -

t'OSSJ-OO-S00-05-00-3~ fil~q ~~ oso/Budgot HoadN"a;;--- - -- ---· - - - - A~ount (r)-

27100.00 

:,. 
Commlslon(-): 

0.00 

;r.til!YSovon Thousand Ono Hundrod Ru Tolal/NetAmount: 
27100.00 

-
poos and Zoro Palso Only 

m'N Details: 

-t-i ~'3me: JAFRU S/O HUKAM DEEN -
~ No.(lf Applicable): 

mnJActl.NoNehlcleNoJTaxid : 

/alwar(301001) 

A.t'ess:JATIYANA ALWAR 
. 

Cily(Plncode ): 

' 

Remarks:ILLEGELE TRANSPORTATION COMPOUND 

~ 
,., 

~ 

FEES RS 25000/- COST OF MINERALS RS 2100/- TOTAL 

.. 
RS 27100/-

ir .. ., 

Q\~ 1 . 

r p. 
~ 

-
lb!nent Details: 

Challan No. - o 

Biit State Bank Of fndla 
Bank CIN No: 00063269888!:!421102020 

21/10/2020 16:54:52 
Re:ienco Ne: CK01976449 

111
" Ktntrattd copy 011: 21/10/2020 

Co11rtsy: l1ttps:I/Egras.rnj.nic.in 
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. 2999290 m~n 1 

~Nsrne: MINING EN ., 

ALWAR 

E-
·50.n:. P 

30108/2021 ·To~ 1/0 ., . 'AARR---:--7ay~m~en~t ~oa~le:_': ~30~,o~a,~20~21~1~s:~l8~:M~ 

--~---~21 I 

~ 1 oss3-00-SOO-OS.OO-~ ~- PurposetBu::,t";g·e~t~H-~-;;::------------
·-------•~-•.Q'-f ~ ~ _oa_d_N_a:.:..:m.:..:o ___ _ --·· - - -· I.,. .AfflCOnt ( f ) 

'28400 ·oo · 

~ ----
!.-.--;--;;::=-:-:-.-::----- Commlslon(-)· 

rtJ Six Thousand Four Hundr d Total/N tA · e Rupees and Z e mount: 

000 

28400.00 

~l)etalls: ero Palse Only 

Name: AFJAL S/O VIKRAM 

iNo.(lf Applicable): 

1n/Actt.No.NehicleNo.rraxid MBNGAAEDBM.11<02338 

-~ :JATIYANAALWAR 

• 
~ nt Details: 
=--
~ ..... SBlePAY(Credit/Oeblt Cards) 

f!: 30/08/202115:26:54 

~ gmuated copy on : 30/08/2021 

City(Pincode): atwar(301001) 

Remarks:COMPOUNO FEES RS 25000/-10 TIME 
ROYALTY RS 1400/-TOTAL RS 26400I• CHESlS 

NO.MBNGAAEDBMJK02338 

Challan No:.• Q 

BankCIN No: 
10001322021083001161 

Refrence No: 
3711342891022 

Courtsy: 
/1ttps:J/Egras.ra).nic.in 
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E-CHALLAN (Mnnunl Pnymont) 

Govornmont Of Rojnothan 

Minoa and Goology Ooportmont 

31/03/202l or,y 

0093 Doto:- 2,110012021 :1:ao:00 PM 

IIHIHIIHIIIIO 
MI_NING ENG.,MINES & GEOLOGY 

DEPTT.,ALWAR 

ALWAR 

24109/2021 To30/09/2021 

Amount 

115,400,00 

f 0.00 

~.unt- f 115,400.00 

, Thpusand Four Hundred Rupees and Zero Paise Only 

~ Pa~~e DetzU 

• ehicieNo/Taxld/Leas·~--=--No-:-------RJ---,-3~2-=-G~c-=-07==-=a::-=-18 

IRFAN SIC KAMRUDDEEN 

MA TA VAS TIJAR:\ AL WAR 

alwar- 301001 

-COMPOUND FEES RS 100000/- ROYAL TY 

'MASONARY STONE RS 15400/- TOTAL RS 

_.i 15400/- VEHICAL NO RJ32 GC 0768 CHES IS 

.N0.MAT466611J3E16905 
• I 

. 
~ ----

·• =cr.Z:S--~ i 
t t> 1· ·-• -~ . <VV- ' 

•~ •:rr::7;:"('.'.1" 

· , ::.:.· -_-.,~.,. ·1'.'(tJo tr,l{';J' ~I , Jl\'t'-t't. 

Ji ~'..fiO ··~ . .J -.J!I~ V . r; 

F. ·.R-USE IN RECEI ING ANK f 
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, 
f M1"t}:s e~Cha\\ 
~~1,HS llftllltlll\111 :~ ~l!Q\o an ~ .. ,NING ENC..,'-IIN!;S :mm1:n .... , •• , -~.i~~.r.~!1'"°"' l ~" ~R ' GEOLOGY llEp ' ~ I N ~ 1-1 ~ I "'"" Tl -.AI.WAR Pnymon\ Dn\o: 151111202' "

2
. , 

"""~ 

• .30.30 

------------ ... l - p \'-~-(';' "-'¥' N:: N\ ~~ . urµos ... rn ~~=---------------
~,i-...~~~~ ~ ~- , utcUtigat \-\ 
l ~ ,m,;,'li ond Nnmo Amount lt ) 

27200.00 f-- . · Comm\S\on(-): 
"tO Thousand Two Hundrnd · Tota\lN 
• 

Rupees and 2: e\Amount: 

0 .00 

21200.00 ~ 
•ro Palso On\y 

~-
;:.·Jororde-en 
t--~ble ): - -- - -

t> ~ _w -Kak~chpur. teh - Ramgarh 

\ 
~ -tr.. . - . -. 

!Details~ 

ti SBlePAY(Credit/Oebit Cards) r: 15/11/2021 12~30:30 
L r erat,d copy on : 

I 
I 

15111/2021 

Tin/Act\.NoNehic\eNo.fTaxid r,JBNGAANKBLJJ003-44 

CitylPincode): A\war(301001) 
Remarks:Compound Fees Rs. 25000/- 10 times royalty Rs. 2200/-- To\a Rs. 27200/-for Khanij Chena Pa\thar 

Chal\an No. - O 
Bank CIN No: SBIN5543'\41815112021 

Re{rence No: 8941084587239 

Co11rtS)': l1nps://E~ras.raj.11ic.i11 
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e-Chall 
Mines rtnd Go a I) 

r l'l[lu[lll 
. Govnrnmnofopl Dos,artment 

co6t34S07G IRIIIEllllffllllll/H "' o nJ1111tl1nn 

'fJ· MINING ENG.,MINES & GE0iiL}O>cGWOEjiinr"Atui~-----~P~a~ym~o~n~t~D~a~le~: ~1:9/~0~4/~2~02~2~15::~12:_::::_51~-

AL WAR •• y Dl:PfT.,ALWA,t 

19/0412022-To.J0/04/2022 

Purposo/Bud 

; l'\,~:i-t'I0-.~00-05-00-Jl~ mfth.J 1ifl~ got Hoad Namo 

Commislon(-): 

Six Thciu~and Sovon Hundrod Sixty R Total/NetAmount: 

upoos and Zoro Palso Only 

)r::i i'c: ' 
. 

Amount ( ( ) 

26760.00 

0.00 

26760.00 

,e Hari Singh 

tr Appltcable): 
Tin/Actt.No.NehicleNo.rraxid RJ02RD8219 

City(Pincode ): Alwar(301001) 

.;SJ~ Man Srngh. By Pass Road Jaswant N W 

' agar ard No. 45 Remarks:COmpound Fees Rs. 25000/- Royalty Rs. 1760/-

Total Rs. 26760/- for Creshar Grit - Rodi 

t Details: 

State Bank Of India 

19/04/2022 15:12:51 

·i~nlltltrd copy on : 19/04/1022 

Chassis No. JEBB03015 

Engine No. JEB803015 

Challan No. - O 

Bank CIN No: 000632618959019042022 

Refrence No: CKT4417906 

Co11rlS)' : /rltps:I/Egras.raj.nic.in 
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~ALLAN (Manual Payment) 

Govemmfflt Of Rajasthan 

JljBeS and Geology Department 

Rernit18ts Cc;1I 

Oai.Er.• 23-'IJ8f2022 ~;05;00 PM 

MOOHG ENG..,NINES & GEOLOGY 
OEPI l.,ALWAR 

M..YIAA 

23/0,0.J.2022 To 31/08f2022 

Amount i 
155,200.00 

0.00 

155,200~0 

J~relhonsand Two Hundred Rnpees and Zero Paise Only 

Payee Detail 

... · eNo/T axJd/Lease No:- RJ02RE7976 I 

PAPPUKHAN 

· S/o Safeda, VPO - Jatiyana fwtar- 301001 

Compreshar Compound Fees Rs. 100000/- Pit 

r,· Cqmpound Fees Rs. 20000/- 10 times Royalty Rs . 

. ~ 35200/- Total Rs. 155200/- for Compreshar 

~ ~ : Chassis No. MBNMAEXAKJD05802 

, :engme No. NKD2ELJ0143 
,i-'- . ~-..=-- . 

. -~ (06 06_. 
. ,,- ~ . ,:I (:. '-'{ I ' 
r :,.. ,;...; . -

i~ f.OR US~.lN:RECEIVING BANK 

I 
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0 --Ch 
~nd G~ 

lllflHIIIEIIID nlll! 
0
v0

' 0 rn 

f MINING ENG,,MINE . 

[~AL WAR 
., WAARR _____ P_::oy::.m:.:.:o:n~I D:a:to::_: _:27::_l:10:,2:0:22~1:4::0:6::o:_s _ 

f<¥27/10/2022·TC>-31110/202~ 

r. 
---~ 

)-800.05-00-~ AA~nm~ftitrpose/B U'ddg,a~e;t i:iH::ea~d~N~a:=m====o =======================:;::=~A=m=-ou=nt==(:;! ::;-, 

h 
~mm~~ 

.isand Seven Hundred Sixty R Totaf/NetArnounf: 

26760,00 

0.00 

26760.DO 

SHAD KHAN 

rrcable): 

isib Khan, Jatiyana, Afwar 

upees and Zero Parse onr y 

1 lin/Actt.No.NehicleNo./Taxid RJ02RF9232 

City(Pincode): 1Aiwar(301001) 

Remarks:Compound Fees Rs. 25000/-10 limes Royalty 

Rs. 1760/-Tolal Rs.26760/- for Miscellenous Slone 

Chassis No. MBNGAAEOUMJG01997 

Engine No. NMF5NKJ0246 

ails: 

Challan No. - 0 

r-

State Bank Of India 

Bank CfN No: SBJN6783925727102022 

27/10/2022 14:06:0S 

Refrence No: CKV2219515 

Courtsy: https:I/Egras.rajasthan.gov.in 

~ copyon: 

' 
27/J0IJ022 
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' ~ Mlhet ~;~h~llan 
i11 001so14399 111n11111nmui 11D II Ill m c ••• ,",!~/~Pt.e!r!r1mant 
,Name: MINING ENG,,MINEs & 11111 
Er,n· ALWAR GEOLOGY l>Ef>n Payment 081'3: 01l01/202311:51:50 

" ,,ALWAR 

~ 07/0712023-10'31/07/2023 

-f· 
[ 0853-00-800-07-00-~ ~ .,,_Purpose/Budg=e~t ;:-Ho~a-:-d_N ______________ _ 

r , ~\;) "11'( ~ ~ ~ amo Amount ( t ) 

t ~00 

► : Commision(-): 

'

ve~ Thousand Two Hundred Ru 
8 

Total!NetAmount. 

·:- p es and Zoro p I 

000 

n1DO.OO 

tans: a se Only 

~ 

Rajak Khan 

~~plicable): 

~ Hukam Deen, VPO - Jatiyana 

' 

State Bank Of India 
. 

' 

, :;. o7,o712023 11 :51 :50 

07/07/2023 

Tin/Actt.NoNehicleNo./Taxid RJ02RG0925 

City(Pincode): Alwarf301001) 

Remarks:Compound Fees Rs. 25000'- 10 llmes Roy.aftlJ 

, Rs. 2200/- Total Rs. 27200/- Fo, Me:»sona,y &one 

Chassis No. MBNGMEOUNJK02480 

Engine No. RMJSNKN446 I 

Challan No. - 0 

Bank CIN No: SBIN7801439907072023 

Refrence No: CKX3735e03 

Courtsy: littpJ:IIEgra.s.rafa.rthan.za,dn 

~ • 
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